SCHEDULE
FORM A RN
BLIC ANNOUNC :
ation ggflhc Insolvency and Bankruptcy Board of Inzd(;zllm
olution Process for Corporate Persons) Regulations,
TORS OF
TED

(Under Regul
(Insolvency Res

RESS IND
RELEVANT PARTICULARS
FAMICA PRESS INDUSTRIES PRIVATE LIMITED

f Corporate Debtor
W 28/01/2000

1.
2. | Date of incorporation of Corporate Debtor
"3 | Authority under which Corporate Debtor is ROC-Jharkhand
incorporated / registered
4. | Corporate Identity No. / Limited Liability U27105JH2000PTC009135
: ification No. of corporate debtor .
e ; Singh Colony, Rahargora, PS- Parsudih,

f the registered office and principal :
: Qf%g;e(e}?:ny) ?)fcgrporate debtor i Jamshedpur Jharkhand, PIN-831 016 India
t date i t of 18/06/2019
e Order received by the IRP on 20/06/2019

corporate debtor
7. [Estimated date of closure of insolvency resolution | 15/12/2019

process
8. | Name and registration number of the insolvency SunilMohanAcharya
professional acting as interim resolution Regn No: IBBI/IPA-003/IP-N000174/2018-19/12120
professional

9. [Address and email of the interim resolution
professional, as registered with the board

245/1, Bhattacharya Para, 6 No. Jheel Par
Road, Ward No-15, New Barrackpur, North 24
Paraganas, Kolkata-700 131
E-mail ID- suniimohanacharya58@gmail.com

10.| Address & email to be used for correspondence | 245/1, Bhattacharya Para, 6 No. Jheel Par
with the interim resolution professional Road, Ward No-15, New Barrackpur, North 24
Paraganas, Kolkata-700 131

E-mail ID- famica.cirp@gmail.com

11.| Last date for submission of claims 04/07/2019

12.| Classes of creditors, if any, under clause (b) of sub- [ Name the class (es)
section (6A) of section 21, ascertained by the interim | Not Applicable
resolution professional

13.| Names of insolvency professionals identified to act | 1. Not Applicable
as authorised Representative of creditors in a class | 2. Not Applicable

(three names for each class) 3. Not Applicable

14| (a) Relevant forms and Web link :http://ibbi.gov.in/downloadform.htm
(b)l:_ileﬁl!s of authorized representatives are Physical Address :Not Applicable
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of FAMICA PRESS INDUSTRIES PRIVATE LIMITED on

18/06/2019
Thc:z creqitors gf FAMICA PRESS INDUSTRIES PRIVATE LIMITED, are hereby called upon to submit
thetr‘clalms with proof on or before 04/07/2019 to the interim resolution professional at the address
tioned against entry No. 10
lancial ,editgrs shall §ubmittheir claims with proof by electronic means only. All other creditors may

T _WImP{ootm persga. bypostor by electronic means.

insolvency professionals listed against entry No. 13 to act
2o class]in Form CA- NotApplicable.

laim shall attract penalties. Sm:rufmﬁw\ pr
Sunil Mohan Acharya

k&240Iution Professional of M/s Famica Press Industries Pyt Ltd
Regn No, IBBI/IPA-003/IP-N000174/2018-19/12120
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